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Raising of Resources by Orissa for 
Plan Outlay for 1975-76 

1692. SHRI CI-HNTAMANI PAl\TI
GRAHI: Will the Minister of PLAN
NING be pleased to state: 

(a) whether the Orissa Govern-
ment had agreed to raise 40.55 crores 
of rupees from State Government 
budgetary resources, Electricity 
Board, resources of Orissa Mining 
Corporation, from Orissa State Road 
Transport Corporation, from Orissa 
Construction Corporation and from 
Orissa Small Industries Corporation 
to finance its 1975-76 plan outlay; 

(b) if so, whether this proposed 
amount was raised; and 

(c) if not, what was the shortfall? 

THE MIN lS'l'ER OF STA TE IN 
THE MINIST.rlY OF PLANNING 
(SHRI I. K. GUJR�-\L): (1) The 
Orissa Government had originally 
agreed to rajse H:s. 40.59 c�ores f,:o'.TI 
these sources, v;itha:.!t to.kin:; into ac
count the State·:; �h::trc:, in fr<2sl1 taxa
tion by the Centre, includi.ng the revi
sion of Inter--Stat<J sale3 tc1x. 

(b) and r c). The prcr.i�e positi0n 
would be known only after the ac
tuals for ::.975-76 become av�.ilabl�. 
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Central Agency to regulate Price 

Fluctuations Of Essential 

Commodities 

1694. SHHI DHAY£AN:-:_1.H: Will 
tht, Minister of INDUSTHY AND 
CIVIL SUPPL:ES be please<1 to state: 

(a) whether it is proposed to set 
up a Central agency to regulate the 
price fluctuations of essential com
modities to achieve the objective of 
long-terms stability of prices; 

(b) if so, how the institutional 
check would be exercised in favour 
of consumers at times of shortages 
and irregular high prices; and 

(c) whether simil«r 
also be exercised in 

check would 
favour of the 
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producers, when the market is glut
ted with supplies and the prices 
crash?

THE MINISTLR OF STATE IN 
THE MINISTRY OP INDUSTRY AND 
CIVIL SUPPLIES (SHRI A C. GEO
RGE): (a) to (c) There is no pio-
posal to set up a Cuilral Agency to 
regulate the price fluctuations of the 
essential com ooditu*, There are al
ready existing dgenc’cs such as the 
Agricultural Pnoe Commission, the 
Bureau of lndu-.trial Cos- and Pnces 
which are concerned with making re
commendations about the prices of 
essential commodities The responsi
bility fo’’ pi’ c*' polirv with 1he 
various Ministries o£ the Government 
The genPr"! mstiMit onal frame-w o* k 
which Gov^rnm* nt is trying to pro
mote for pi ice sLah lit/ comprises 
consumer i’ont->'’t»t'ves and marketing 
cooperatives alongside public sector 
(operations lor specific commodities 
The gpneral approach is to aim it pro
viding a fair price to the producer 
while at the same time the price to the 
consumer is sought to be kept at a res 
sonable level
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Rural Llectnflcation in Orissa

1696 SIIPI CH I^U IAN I PAM- 
GRAHI vViIl the Minister of FNER- 
GY bo pleased to state

(a) what arc tlie five schemes of 
Rural Electrification which have been 
sanctioned for Orissa recently,

(b) the total REC loan available for 
these schemes,

(c) the villages (District-wise) to 
be electrified m Orissa, and

(d) the number of pumpsets to be 
energised7

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. 
SIDDHESH ft \R PRASADV (a) to
(d) The Boar-1 of Directors of the 
Rural Electrification Corporation Ltd., 
in its meeting held or. 8tli Match, 1976 
sanctioned 5 rural electrihcation
schemes of the Onssa State Electricity 
Board The details are* given in the 
statement enclosed




